
09.06.2017               J-1  PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

09.06.2017

COURT NO.15  
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 3.00 P.M

1. W.P.(C) 8996/2014 L.D. JOSHI PETITIONER IN PERSON 
VS. CENTRAL PROVIDENT R.R. RAJESH, 
FUND COMMISSIONER & ORS. RIPU DAMAN BHARDWAJ

T. ARCHANA

HIGH COURT OF DELHI          REGISTRAR (LISTING)                  
8th JUNE,2017                              


